BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 367 OF 2022

IN THE MATTER OF:

Rajendra Prasad Gupta . PETITIONER
VERSUS

State of UP. & Ors. . RESPONDENT

AMENDED MEMO OF PARTIES (As Per ORDER DATED 04.12.2023)

Rajendra Prasad Gupta

H. No. N 13/88 Saray Surjan Teliyana, Bajardih,

PS, Bhelpur, Varanasi, Uttar Pradesh-221106 (PETITIONER)
VERSUS

1. Regional Officer, MoEF & CC, Lucknow

Email: rocz.lko-mef@nic.in (RESPONDENT NO. 1)
2. Director, National Mission for Clean Ganga
Email: admn.nmcg@nic.in (RESPONDENT NO. 2)

3. Member Secretary,
Uttar Pradesh Pollution Control Board
Email: ms@uppcb.in (RESPONDENT NO. 3)

4. Additional Chief Secretary/ Principal Secretary,
Urban Development Department, State of UP
Email: acsud.goup@gmail.com /

psecup.urbandev@nic.in (RESPONDENT NO. 4)
5. District Magistrate, Varanasi

Email: dmvar@nic.in (RESPONDENT NO. 5)
6. Commissioner, Nagar Nigam, Varanasi

Email: commvar@nic.in (RESPONDENT NO. 6)

7. District Panchayat Raj Officer, Chandauli
Email: dmchn@nic.in / cdocd-up@nic.in (RESPONDENT NO. 7)
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